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Shri An il K . Chanda: Uptill now, we 
have received altogether from all parts 
o f  India over 85 schemes. 15 have 
been sanctioned, 7 are being proces
sed for being sanctioned; 45 have had 
to be referred back to the States. I 
cannot say whether any more schemes 
from  Madras are before us.

Shri B. K . GajUcwad: The hon.
Minister has said that slum clearance 
is the duty o f the State Governments. 
Here the Central Government are get
ting passed several pieces o f legisla
tion and compelling State Govern
ments to do the needful in this matter. 
So i f  the advice o f the Central Govern
ment is refused by a State Govern
ment, what action are the Central 
Government going to take?

Mr. Speaker: It  is hypothetical; need 
not be answered

Manufacture o f Vitamins

*1644. Dr. Ram Subhag Singh: W ill 
the Minister of Commerce and Indus
try be pleased to state:

(a ) whether Government have pre
pared any scheme for the manufac
ture o f vitamins;

(b ) i f  so, the nature of the scheme; 
and

(c ) the cost involved in implement
ing it?

The Minister o f Industry (Shri 
Manubhai 8hah): (a ) to (c ) Different 
schemes for manufacture of vitamins 
and synthetic drugs are under con
sideration. It is too early to say any
thing definite about the cost estimates.

Shri Ranga: A re  these to be State 
schemes or private enterprises?

Shri Manubhai Shah: It has been
stated several times on the floor of 
the House that the Government of 
India intend to establish a well- 
integrated central basic drug industry 
in the country in the public sector, and 
it is in that connection that these 
schemes are under consideration. They 
w ill also take care to see that tho 
penultimates, complexes and end- 
products are made by the 93 more

well-established factories in the coun
try manufacturing pharmaceuticals fe  
the private sector.

Shri V . P. Nayar: In view  o f the 
fact that at present w e are obliged to 
import vitamins to the tune o f w ell 
over Rs. 1 crore, have Government 
explored the possibility o f exploiting 
plants with vitamin contents such as 
anacardium, and cympogon for the 
synthesis o f riboflavin and ascorbic 
acid’

Shri Manubhai Shah: Yes, the hon. 
Member is right. W e are importing 
Rs. 2-25 crores worth of vitamins and 
vitamin products every year. As I 
said, it is our intention to see that this 
basic drug industry is established in 
the public sector in the interest o f the 
consumers, to give them the lowest and 
the cheapest possible drugs o f the 
highest quality. A t the same time, we 
also try to see that the herbs, lemon 
grass oil, shark liver oil and various 
natural raw materials that are avail
able in the country w ill be utilised in 
these plants.

Shri Mahanty: Which foreign coun
tries have offered assistance to the 
Government of India for setting up 
this factory in the public sector?

Shri Manubhai Shah: As the House 
is aware, the Soviet Union has offered 
us; the United States has offered us; 
West Germany has offered us; also 
East Germany, U.K. and several other 
countries.
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Intervention o f Pakistan Police during
Rajasthan Police encounter with 

dacoits
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W ill the Prime Minister be pleased 
to state:

(a ) whether it is a fact that Pakistan 
police opened fire on Indian police 00 
the 25th August, 1957 while the latter




